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"(ग) दकसी मान्द्यता प्राप्त जिश्वजिद्यालय या संस्ट्र्ान से जसजिल इंिीजनयरी में स्नातक की जडग्री।" 

[फा. सं. 2/10/2025-बीएम-II/आईसीपी] 

पौसुमी बसु, संयुि सजचि 

रटप्पण: भारतीय भूजम पत्तन प्राजधकरण जनयम, 2011, भारत के रािपत्र: असाधारण भाग II, खंड 3, उपखंड (i) में 

अजधसूचना संख्या सा.का.जन. 556(अ) तारीख 20 िुलाई, 2011 द्वारा प्रकाजित हुए र्े। 

 

MINISTRY OF HOME AFFAIRS 

(Department of Border Management) 

NOTIFICATION 

New Delhi, the 23rd  September, 2025 

G.S.R. 731(E).––– In exercise of the powers conferred by sub-section (2) of section 34 of the Land Ports 

Authority of India Act, 2010 (31 of 2010), the Central Government hereby makes the following rules to 

amend the Land Ports Authority of India Rules, 2011 namely:-- 

1. (1) These rules may be called the Land Ports Authority of India (Amendment) Rules, 2025.  

(2) They shall come into force on the date of their publication in the Official Gazette.  

 

2. In the Land Ports Authority of India Rules, 2011 (hereinafter referred to as the said rules), in rule 3, in sub-

rule (2), for the words “special knowledge and experience in the field of Planning and Development”, the 

words “experience in the field of construction of project, contract management, public procurement” shall 

be substituted; 

3. In the said rules, in rule 4,- 

(a) in sub-rule (2), for clause (iii), the following clause shall be substituted, namely:- 

“(iii) Chief Executive Officer- National Institution for Transforming India Aayog; and”; 

(b)  in sub-rule (6), in clause (ii), after sub-clause (B), the following sub-clause shall be inserted, namely:- 

(C)   Bachelor’s degree in Civil Engineering from a recognised University or Institute.”. 

 

[F. No. 2/10/2025-BM-II/ICP] 

PAUSUMI BASU, Jt. Secy.  

Note: The Land Ports Authority of India Rules, 2011 were published in the Gazette of India: Extraordinary  

Part II, Section 3, Sub-Section (i) vide notification number G.S.R. 556(E) dated the 20th July, 2011. 
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